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 by  the  Government  of  Gujarat  is  as
 under  :

 (a)  No  such  instance  has  been  re-
 ported  to  the  State  Government.

 (b)  to  (e).  Do  not  arise.

 2.05  Hrs.

 PAPERS  LAID  ON  THE  TABLE

 MR.  SPEAKER  :  Now,  we  shall  pass
 on  to  the  next  item.

 PAPERS  TO  BE  LAID  ON  THE
 TABLE

 MERCHANT  SHIPPING  (CARRIAGE  OF
 Grains)  RULEs,  1974,

 THE  MINISTER  OF  SHIPPING
 AND  TRANSPORT  (SHRI  KAMLA-
 PATI  TRIPATHI)  :

 I  beg  to  lay  on  the  Table  a  copy  of
 the  Merchant  Shiping  (Carriage  of
 Grain)  Rules,  974  (Hindi  and  English
 versions)  published  in  Notification  No.
 GS.R.  248  in  Gazette  of  India  dated
 the  2nd  March,  1974,  under  sub-section
 (3)  of  section  458  of  the  Merchant  Ship-
 ping  Act,  I958.

 [Placed  in  Library.  See  No.
 6638/74}.

 LT-

 NOTIFICATIONS  UNDER  ESSENTIAL  COM-
 MopiTiEs  ACT,  955  AND  WILD  LIFE  PRo-
 TECTION  ACT,  1972,

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE
 (SHRI  B.  P  MAURYA) :  I  beg  to  lay

 on  the  Table—

 (1)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English
 versions)  under  sub-section  (6)
 of  section  3  of  the  Essential  Com.
 modities  Act,  955  :—

 (i)  The  Sugar  (Price  Determi-
 nation  for  1973-74  Produc-
 tion)  Second  Amendment
 Order,  1974,  published  in
 Notification  No.  G.SR.  28
 (E)  in  Gazette  of  India
 dated  the  3th  March,  1974,
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 Gi)  The  Delhi,  Meerut  and
 Bulandshahr  Milk  and  Milk
 Products  Control  Order,
 1974,  published  in  Notifica-
 tion  No.  S.0.  226(E)  in
 Gazette  of  India  dated  the
 30th  March,  1974,

 [Pland  in  L’brary  .See  No.  LT-
 6639/74].

 (2)  A  copy  each  of  the  following
 No  fications  (Hind:  and  English
 yersions)  under  sub-section  (2)
 of  section  63  of  the  Wild  Life
 Protection  Act,  972  :—

 ()  The  Wild  Life  (Stock  Dec-
 laration)  Tamil  Nadu  Rules,
 1974,  published  in  Notifica-
 tion  No  G.S.R.  2(E)  in
 Gazette  of  India  dated  the
 Ist  January,  1974,

 The  Wild  Life  (Transactions
 and  Taxidermy)  Tamil  Nadu
 Rules,  1974,  published  in
 Notification  No,  G.S.R.  3(E)
 in  Gazette  of  India  dated  the
 Ist  January,  1974,

 (ii)

 [Placed  in  Library.  .See  No.  LT-
 6640/74).

 ANNUAL  REPORT  OF  RAJASTHAN  STATE
 AGrRo-lnpusTries  CorPoRATION  Lio,

 JaIpuR  FoR  1972-73.

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE)  :
 I  beg  to  lay  on  the  Table  a  copy  of  the
 Annual  Report  (Hindi  and  English  Ver-
 sions}  of  the  Rajasthan  State,  Agro-In-
 dustries  Corpora  ton  Limited,  Jaipur,  for
 the  year  1972.73  along  with  the  Audited
 Accounts  and  the  comments  of  the  Com-
 ptrotler  and  Auditor  General  thereon,
 under  sub-section  ()  of  section  69A
 of  the  Companies  Act,  1956,

 [Placed  in  Library.  .See  No.  LT-
 (6641/74),


